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GST ON MANGO PULP 

 

2957 SHRI P. WILSON: 

 

Will the Minister of Finance be pleased to state: 

(a) whether Government is aware that the current Goods and Services Tax (GST) rate of 

12 percent on mango pulp has adversely affected its production and demand, and if so,  

whether Government has considered Tamil Nadu's demand to reduce the GST rate to 5 per  

cent; and 

(b) the details of tax contributions received from each State over the past five years,  

including GST, direct, indirect, and other taxes, and correspondingly, the details of funds  

allocated to each State based on the Central taxes collected during the same period?  

 

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHAUDHARY) 

 

(a) GST rates are prescribed based on the recommendations of the GST Council which consists 

of representatives of both Centre and State Governments. Currently, Mango pulp, attract GST at 

the rate of 12%. The GST Council in its 45
th

 meeting held on 17
th

 September, 2021 has 

constituted a Group of Ministers (GoM) on Rate Rationalisation and the Terms of Reference of 

GoM include review of the current rate slab structure of GST, including special rates, and 

recommend rationalization measures. 

(b)  

1. The total amount of tax collected during the last five financial years is as under:  

Financial Year Amount (in Rs. Lakh Crore) 

2020-21 20.27 

2021-22 27.09 

2022-23 30.54 

2023-24 34.66 

2024-25 38.53 

Further, State/UT-wise data for total tax collected by the Government is not maintained. 

 

2. The details showing States' Share of Union Taxes and Duties released to the State 

Governments as per accepted recommendations of Finance Commission from the Financial year 

2020-21 to 2025-26 (till 11.08.2025) are at Annexure A. 

 






